IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:04-04-2026

Date

04.04.2026

| WP (C) - Order Dtd. 2026-03-
22541/2026(04.04.2026 |, oob o0, [HN MOHAPATRA .0. b
] WP (C) - Order Dtd. 2026-03-
22542/2026104.04.2026 25448/2024 HN MOHAPATRA 0. 30
WP (C) - Order Dtd. 2026-03- [WRIT
22545/2026(04.04.2026 |¢oo0)o oo [R.K.DEHURY .0. 20 R ANCH4
WP (C) - Judgement Dtd. 2026- WRIT
22546/202604.04.2026 [0 70" . [P.K.MOHANTY .0. 03-31 BRANCH-?
WP (C) - Order Dtd. 2026-03- [WRIT
22551/2026(04.04.2026 |1, o 3700 IS NAYAK .0. o RANCH-1
WP (C) - Order Dtd. 2026-03- |[WRIT
22552/2026(04.04.2026 |30 occ" o0 /D K NAIK .0. o ERANCH_S
ABLAPL- Order Dtd. 2026-03-
22554/2026(04.04.2026 | g7c oo |G JAYASINGH .0. 20
ABLAPL- Order Dtd. 2026-03-
22555/2026(04.04.2026 |20 ' 00, [N SAHOO .0. 20
COURT
22556/2026 (04.04.2026 |PPLAPLT lon paRTDA 0. |no. 3 Order Dtd. 2026-04-
3153/2026 13
OLD
COURT
ABLAPL- Order Dtd. 2026-03-
22557/2026(04.04.2026 [/ cq ,0,c|J PRADHAN .0. NO. 3|50
OLD
COURT
22558/2026(04.04.2026 |PPLAPLT g garr 0. |No. 3 Order Dtd. 2026-03- |, .5
15059/2025 30
OLD
COURT
ABLAPL- Order Dtd. 2026-03-
22559/2026(04.04.2026 ([0 " |G SAHOO .0. NO. 3| ¢
OLD
COURT
WP (C) - Order Dtd. 2026-03- [WRIT
22560/2026(04.04.2026 | /(Y o [L.D. PANDA .0. NO. 3|50 R ANCHLS
OLD
] WP (C) - COURT lOrder Dtd. 2026-03- |WRIT
22561/2026(04.04.2026 |1 o2, |S.K. SUNDARA .0. ro. 3 |31 R ANCH2




| loLD
COURT
WP (C) - Order Dtd. 2026-03- WRIT
22562/2026(04.04.2026 20207 |s.K.SUNDARA No. 3 (37 o CHoD
OLD
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
22563/2026(04.04.2026 |2 0el” o IA LK. NAYAK No. 3 (37 N ANCH2
OLD
COURT
22564/2026(04.04.2026 |PPLAPL- lpp NanDa No. 3 Order Dtd. 2026-03- |, .5 4
1867/2026 30
OLD
WRIT
COURT
WP (C) - Order Dtd. 2026-03- |BRANCH
22565/2026(04.04.2026 |50 ')° o |A K NAYAK ggb 3|91 DTvISION
BENCH-3)
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
22566/2026(04.04.2026 3o i0% |1 D PANDA 235 3|58 o CHo
COURT
WP (C) - Order Dtd. 2026-03— |WRIT
22567/2026(04.04.2026 ||TiciT IS K. SUNDARA NO. 3|5 o CHos
OLD
COURT
22568/2026(04.04.2026 |[DDLAPL- BP NANDA No. 3 |Order Dtd. 2026-03-
2074/2026 30
OLD
] WP (C) - COURT |Order Dtd. 2026-05-
22569/2026(04.04.2026 || () o |G JAYSINGH o o
WP (C) - COURT |Oorder Dtd. 2026-03-
22570/2026(04.04.2026 g0 /> [B. K. SINGH co N a0
ABLAPL- COURT |Order Dtd. 2026-03-
22571/2026(04.04.2026  |Jo- "0 . |SP SAMANTA vo. 1130 BAIL-2
COURT
22572/2026(04.04.2026 |"E(C)- B. K. SWAIN No. p [0rder Dtd. 99399-12-
9606/2026 31
OLD
COURT
22573/202604.04.2026 |"oPRPLTla MomanTy No. 2 [Order Dtd. 2026203~ h, . )
1848/2026 30
OLD
COURT
22574/2026(04.04.2026 |NE(C)- G. D. MALLICK No.  |Order Dtd. 2026-03-
9506/2026 30
OLD
COURT
WP (C) - Order Dtd. 2026-03- WRIT
22575/2026(04.04.2026 g/ Jc)> . [B. N. MOHAPATRA ggb 258 o NCHLS
COURT
22576/2026 (04.04.2026 |PPLAPLT ) MoHANTY No.  |Order Dtd. 2026-03-
1853/2026 30
OLD
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22577/2026(04.04.2026 |¢- () . |B. N. MOHAPATRA No. 2 3¢ o ANCH 4
OLD
COURT
WP (C) - Order Dtd. 2026-03- WRIT
22578/2026(04.04.2026 |g21)> K. PARIDA No. 2 |50 o CH
OLD
| ABLAPL- COURT |order Dtd. 2026-04-
22579/202604.04.2026 oS00 A MOHANTY ro s log




| loLD
COURT
WP (C) - Order Dtd. 2026-03-
22580/2026(04.04.2026 72157 lp K samoO No. 3 (37
OLD
COURT
22581/202604.04.2026 |NE(C)- SAHOO No. 3 |Order Dtd. 2026-03-
9097/2026 30
OLD
COURT
WP (C) - Order Dtd. 2026-03- WRIT
22582/2026(04.04.2026 |21 IS K SAHU NO. 3|5 o CHog
OLD
COURT
WP (C) - Order Dtd. 2026-03- WRIT
22583/2026(04.04.2026 [0 19)” MOHANTY NO. 307 o
OLD
COURT
22584/2026(04.04.2026 |[LDLAPL- SUNDARA No. 3 Order Dtd. 2026-03- ... ,
2948/2026 31
OLD
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
22585/2026(04.04.2026 (oo 1) D. SAHU NO. 3 |57 o CHo 6
OLD
WP (C) - COURT |[Order Dtd. 9999-12- |WRIT
22586/2026(04.04.2026 |5 1) IS K RATH o s o CH 3
COURT
22587/202604.04.2026 |[PPLAPLT - lep samoo No. 3 Order Dtd. 2026-04- ... ,
1590/2026 27
OLD
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
22588/2026(04.04.2026 24017 lp K. pANT NO. 307 o eH_c
OLD
COURT
WP (C) - Order Dtd. 9999-12- |WRIT
22589/2026(04.04.2026 |-, =) . M.R. ROUTRAY No. 2 |37 o eHo1
OLD
WRIT
WP (C) - COURT |Order Dtd. 9999-12- |BRANCH
22590/2026(04.04.2026 | 09 |s K RATH o s s
BENCH-2)
COURT
22591/202604.04.2026 |NE(C)- BISWAL No. p [0rder Dtd. 9999-12-
9438/2026 31
OLD
COURT
22592/2026(04.04.2026 |[PDLAPL- SAHA No.  |Order Dtd. 2026-03-
1333/2026 31
OLD
COURT
22593/2026(04.04.2026 |NE(C)- SWAIN No.  |Order Dtd. 2026-03-
7051/2026 31
OLD
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
22594/2026(04.04.2026 |7 1C)7 - lu.DAS No. 2 3¢ o cH_g
OLD
WP (C) - COURT |Order Dtd. 2026-04-
22595/2026(04.04.2026  |go 0" K. NAIK A o5
WP (C) - COURT |Order Dtd. 2026-03- |WRIT
22596/2026(04.04.2026 |J(=)" M R ROUTRAY s o CHog




] CONTC- COURT |order Dtd. 2026-03-
22597/2026(04.04.2026 |/ o0 |P.K.JENA C. vo. e CONTEMPT
] ABLAPL- COURT |Order Dtd. 2026-03-
22598/2026 (04.04.2026 {520 M NANDY c. vo. e |
| WP (C) - COURT |order Dtd. 2026-03-
22599/202604.04.2026 |g7o > o |A. MOHANTY c. v s |30
| WP (C) - COURT |order Dtd. 9999-12- |[WRIT
22600/202604.04.2026 |goe~) o0 |T.SWAIN C. v 1131 R ANCHT
WRIT
WP (C) - COURT |Order Dtd. 2026-01- |BRANCH
22601/202604.04.2026 |1, o0 o |T K NAYAK C. v 1hs (DTVISTON
BENCH-2)
] WP (C) - COURT Order Dtd. 2026-03- |WRIT
22602/202604.04.2026 |go o' o |A. MOHANTY c. vo. 1130 R ANCH-1
| CONTC- COURT |order Dtd. 2026-03-
22603/202604.04.2026 |/ 5,0 o |S. R BARIK c. vo. 1131
WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
22604/2026(04.04.2026 |go 2%, |A. MOHANTY C. vo. 1 o ERANCH-3
| ABLAPL- COURT |Order Dtd. 2026-03-
22605/2026(04.04.2026 |07 0 o IS NAYAK C. vo. 1 BATL-2
WP (C) - COURT |Order Dtd. 9999-12- |[WRIT
22606/2026(04.04.2026 |go ', |T.SHAIN C. v, 1 R ANCH-S
WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
22607/202604.04.2026 |0 o00 o |A. MOHANTY C. vo. 1 |0 R ANCH-4
CONTC- M/S .MADHUSMITA COURT |order Dtd. 2026-03-
22608/2026104.04.2026 |19 5026 |KANUNGO, J.PATNAIK |° NO. 1 /31 CONTEMPT
CONTC- COURT |order Dtd. 2026-03-
22609/2026(04.04.2026 | [ 00 o P K SWAIN C. vo. 1
WP (C) - COURT |order Dtd. 2026-03- |[WRIT
22610/202604.04.2026 |02 > - |A. MOHANTY C. vo. 1 |0 R ANCH-]
WP (C) - COURT |order Dtd. 9999-12- |WRIT
22611/202604.04.2026 |goooro 0 o |T.SWAIN C. vo. 1 R ANCH-1
] WP (C) - COURT lOrder Dtd. 2026-03- |WRIT
22612/2026(04.04.2026 |go 200 o |B. MOHANTY c. vo. 1130 R ANCH-2
| CONTC- COURT |order Dtd. 2026-03-
22613/2026(04.04.2026 |77, o P K SWAIN C. v, 1 i CONTEMPT
WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
22614/202604.04.2026 |g, o750, [R. N. BARIK C. v, 1 1o R ANCH-S
WP (C) - COURT |Order Dtd. 9999-12- |WRIT
22615/202604.04.2026 |goo=) o0 o |T.SWAIN C. v, 1 i R ANCH-S
CONTC- COURT |Order Dtd. 2026-03-
22616/2026(04.04.2026 |70 o M M NAYAK C. vo. 1 |
WP (C) - COURT |Order Dtd. 2026-03-
22617/202604.04.2026 |yo=r 0., |B. SAMAL C. v, 1 1o
[22618/2026[04.04.2026 [wp(C) - T.SWAIN C. [COURT |order Dtd. 9999-12- [WRIT




9732/2026 NO. 1 /31 BRANCH
(DIVISION
BENCH-1)
WP (C) - COURT |0rder Dtd. 9999-12- |WRIT
22619/202604.04.2026 |g, = - |B BEHERA vo. 1 R ANCH-6
WP (C) - COURT |Order Dtd. 2026-03-
22620/202604.04.2026 |po0e2” 0, |B. SAMAL wo. 1 |0
WP (C) - COURT |[Order Dtd. 2026-03- |WRIT
22621/202604.04.2026 |goc 0 o |B.DAS v, 1 R ANCH-4
WP (C) - COURT |Order Dtd. 9999-12-
22622/2026|04.04.2026  |g, oo >0, [B BEHERA vo. 1
WP (C) - COURT |Order Dtd. 9999-12-
22623/2026(04.04.2026 |g o0 |B BEHERA vo. 1131
WP (C) - COURT |[Order Dtd. 2026-03- |WRIT
22624/2026(04.04.2026 |gc 700 o |B.DAS v 131 R ANCH-4
WP (C) - COURT |Order Dtd. 9999-12- |WRIT
22625/2026(04.04.2026 |g o>, |B BEHERA vo. 1131 R ANCH-8
WRIT
WP (C) - COURT |Order Dtd. 2026-03- |BRANCH
22626/2026(04.04.2026  |gcoo0 ) o |B.SAMAL vo. 1 (DTVISTON
BENCH-1)
| WP (C) - COURT |order Dtd. 9999-12- |WRIT
22627/2026(04.04.2026 |g, > |B BEHERA vo. 131 R ANCH-2
WRIT
WP (C) - COURT |Order Dtd. 9999-12- |BRANCH
22628/2026(04.04.2026 |gc,1 o o |B BEHERA v, 1 (DTVISTON
BENCH-2)
WP (C) - COURT |Order Dtd. 9999-12-
22629/202604.04.2026 |gc, o', |B BEHERA v, 1
WP (C) - COURT |Order Dtd. 9999-12- |[WRIT
22630/202604.04.2026 |gcoo’ o |B.BEHERA vo. 1 R ANCH-3
] WP (C) - COURT |Order Dtd. 9999-12- |WRIT
22631/2026(04.04.2026 |gc, 0o |B BEHERA vo. 1 | R ANCH-1
| WP (C) - COURT |order Dtd. 9999-12-
22632/2026(04.04.2026 |gc, 0o o |B BEHERA vo. 1 |
| WP (C) - COURT |order Dtd. 2025-03-
22633/202604.04.2026 |3, 5,0 (3. C. BARAL o e
] WP (C) - COURT Order Dtd. 9999-12-
22634/202604.04.2026 |g, .o |B BEHERA vo. 1 i
] WP (C) - COURT Order Dtd. 9999-12-
22636/202604.04.2026 |gc5o)o 0 |B BEHERA v, 1 i
] WP (C) - COURT Order Dtd. 9999-12-
22637/202604.04.2026 |g, .o |B BEHERA vo. 1
[22638/2026(04.04.2026  [wp(C) - B BEHERA ICOURT |order Dtd. 9999-12-




19462/2026 NO. 131
WP (C) - COURT |order Dtd. 9999-12-
22639/202604.04.2026 |g, 02> |B BEHERA vo. 1
WP (C) - COURT |[Order Dtd. 9999-12- |WRIT
22640/202604.04.2026 |g, ' |B BEHERA v, 1 R ANCH-
WP (C) - COURT |Order Dtd. 9999-12-
22641/2026 (04.04.2026 |g, .o, [B BEHERA vo. 1 |
WRIT
WP (C) - COURT Order Dtd. 9999-12- |BRANCH
22642/202604.04.2026 |g, - |B BEHERA vo. 1 (DTVISTON
BENCH-2)
WRIT
WP (C) - COURT [Order Dtd. 2026-03- |BRANCH
22643/2026(04.04.2026 |g. 0o [P. K. MISHRA vo. 1130 (DTVTSION
BENCH-1)
| WP (C) - COURT |order Dtd. 9999-12- |WRIT
22644/2026 (04.04.2026 |g, ">, |B BEHERA vo. 1 R ANCH-]
ABLAPL- COURT [Order Dtd. 2026-03-
22645/2026(04.04.2026 |00 0 |S K SUNDARA v, 1 o BATL-2
WP (C) - COURT |Order Dtd. 9999-12-
22646/2026(04.04.2026 |g,, ">, |B BEHERA vo. 1
WP (C) - COURT |Order Dtd. 2026-03— |WRIT
22647/2026(04.04.2026  |goo2"7 . K. PARIDA vo. 1 |0 R ANCH-1
WP (C) - COURT Order Dtd. 2026-03— [WRIT
22648/2026(04.04.2026  |go5> o, D. K. BEHERA vo. 1130 R ANCH-
WP (C) - COURT Order Dtd. 9999-12- |[WRIT
22649/2026 (04.04.2026  |g, ">, |B BEHERA vo. 1 R ANCH- 6
ABLAPL- COURT |Order Dtd. 2026-03-
22650/2026|04.04.2026 1855/2026 TANMAYA KU JENA NO. 1 130 BAIL-2
WP (C) - COURT Order Dtd. 2026-03— [WRIT
22651/2026(04.04.2026 |gogc’ o D. K. BEHERA vo. 1130 R ANCH
ABLAPL- COURT [Order Dtd. 2026-03-
22652/2026|04.04.2026 1218/2026 P K MOHANTY NO. 1 130 BAIL-2
WP (C) - COURT Order Dtd. 2026-03— [WRIT
22653/2026(04.04.2026 g7 00 o |D. K. BEHERA v, 1 |0 R ANCH-S
WP (C) - COURT Order Dtd. 2026-03— [WRIT
22654/2026(04.04.2026 |go >' ., D. K. BEHERA v, 1 |0 R ANCH-5
WP (C) - COURT |[Order Dtd. 9999-12- |WRIT
22655/2026 (04.04.2026 |g. ">, |B BEHERA vo. 1 | R ANCH-]
| WP (C) - COURT |Order Dtd. 2026-03— |WRIT
22656/2026 (04.04.2026 |go ', D. K. BEHERA v, 1 |50 R ANCH-5




WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
22657/2026(04.04.2026 |02 107 K. BEHERA Nl oS o CE_S
COURT
WP (C) - Order Dtd. 2026-03-
22658/2026(04.04.2026 (0016 SAMANTARAY Tg. o
WP (C) - COURT |Order Dtd. 9999-12-
22659/2026(04.04.2026 |2 B BEHERA coR T o
COURT
WP (C) - Order Dtd. 2026-03-
22660/2026(04.04.2026 0157 K. PANDA Tg. o
WP (C) - COURT |Order Dtd. 9999-12- |WRIT
22661/2026(04.04.2026 |2 ) B BEHERA ok s o NCH3
| WP (C) - COURT |Order Dtd. 2026-03— |WRIT
22662/2026(04.04.2026 |2 7 R. SENAPATI o e o eHoD
WRIT
WP (C) - COURT |Order Dtd. 2026-03- |BRANCH
22663/2026(04.04.2026 |¢/ ) K. BEHERA o o orvTSTON
BENCH-1)
WP (C) - COURT |Order Dtd. 9999-12- |WRIT
22664/2026(04.04.2026 |2/ )> B BEHERA ok s o CHog
WRIT
WP (C) - COURT |Order Dtd. 2026-03- |BRANCH
22665/2026(04.04.2026 |¢/ 17 K. BEHERA o e orvISTON
BENCH-1)
WP (C) - COURT |Order Dtd. 2026-03-
22666/2026(04.04.2026 |q2(T) D SAMAL cok o
WP (C) - COURT |Order Dtd. 2026-03-
22667/2026(04.04.2026 g2 1) M.N. MOHANTY el oS
WP (C) - COURT |Order Dtd. 2026-03-
22668/202604.04.2026 oo ) |p K JENA aal el
WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
22670/2026(04.04.2026 ¢/ <0V M NANADY cok o o NCHLS
COURT
22671/2026|04.04.2026 |[PBLAPL- PRADHAN No. 3 |Order Dtd. 2026-03-
1339/2026 10
OLD
COURT
22672/2026 |04.04.2026 |PPLAPLT hppasTs samoO No. 3 [0rder Dtd. 2026-03-
1809/2026 30
OLD
COURT
22673/2026(04.04.2026 |CRLREV- S. MOHANTY No. 3 [0rder Dtd. 5000-01-
73/2025 01
OLD
WRIT
COURT
WP (C) - Order Dtd. 2026-03- |BRANCH
22674/2026(04.04.2026 10007 |p K MISHRA 235 3197 rvTSTON

BENCH-1)




COURT

22675/202604.04.2026 |CRPREVS o . MOHANTY No. 3 Order Dtd. 2026-03-
73/2025 30
OLD
COURT
22676/2026(04.04.2026 |PPLAPLT h ¢ swaIn No. 3 Order Dtd. 2026-03- ... ,
1830/2026 30
OLD
WRIT
COURT
WP (C) - Order Dtd. 2026-03- |BRANCH
22677/2026(04.04.2026 1517 M K PANDA gib 3197 i
BENCH-1)
COURT
WP (C) - GYANENDRA CHANDRA Order Dtd. 2026-03-
22680/2026(04.04.2026 g ()7 AT No. 337
OLD
COURT
22681/2026(04.04.2026 |PBLAPL- S S PATTANAIK No. 3 |Order Dtd. 2026-04-
1836/2026 27
OLD
COURT
22682/2026(04.04.2026 |PPLAPL h ¢ gENa No. 3 Order Dtd. 2026-03- |, ., ,
1841/2026 30
OLD
COURT
ABLAPL- SUSANTA KUMAR Order Dtd. 2026-03-
22683/2026(04.04.2026 72T TSR NO. 3|50
OLD
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
22684/2026104.04.2026 9034/2026 M R ROUTRAY NO. 3 31 BRANCH-4
OLD
COURT
22685/202604.04.2026 |VE(C)- M R ROUTRAY No. 3 [0rder Dtd. 2026-03-
9031/2026 31
OLD
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
22686/2026(04.04.2026 g2 IS DAS NO. 3|57 RS
OLD
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22687/2026(04.04.2026 (21007 |a x pANDA NO. 307 o CH4
OLD
WP (C) - COURT |order Dtd. 9999-12- |[WRIT
22688/2026(04.04.2026 | ;-(2)” o |s K RATH adall el e eHo1
ABLAPL- COURT |Order Dtd. 2026-03-
22689/2026(04.04.2026 720500 |s BEHERA o e BATL-2
ABLAPL- COURT |Order Dtd. 2026-03-
22690/2026(04.04.2026  oCcU . GANESH SAHOO o e
ABLAPL- COURT |Order Dtd. 2026-03-
22691/2026(04.04.2026 7000 |SUBAS SAMAL o e
WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
22692/2026(04.04.2026 |goo7)° A DAS co 5 o CH
ABLAPL- COURT |Order Dtd. 2026-03-
22693/2026(04.04.2026 o V0 |k K NATH o e
ABLAPL- SATYA RANJAN COURT |Order Dtd. 2026-03-
22694/2026(04.04.2026 SN 12 8 co T a0




22695/2026|04.04.2026 ?§2§53526 S PANDA ES?RT gﬁder Dtd. 2026-03-
22696/202604.04.2026 ?§2252526 M R SAHOO COURT ggder Dtd. 2026-03- |, ..,
22697/202604.04.2026 ?52‘32626 R K MALLICK ES?RT 2gder btd. 2026-03-
22698/2026(04.04.2026 7o 270 R K MALLICK COURT |Order Dtd. 2026-03-
22699/202604.04.2026 ﬁggs%% BIKRAM BEHERA ES?RT ggder btd. 2026-03~ lgp 11
22700/2026 04.04.2026 §§g¥§626 ;é;i?i;;iNA ;g?Rg ggder prd. 20z0m047
22701/202604.04.2026 §§Z¥§526 i —— o e Fozemos
22702/2026|04.04.2026 ?§5?52526 R K MALLICK CouRt Order Dtd. 2026-03-
22703/2026|04.04.2026 (1:2{21\/«2:626 MANAS RANJAN DHAL Eg?Rg Sgder Dtd. 2026-04-
22704/2026|04.04.2026 ?§§25§526 N K ROUT ;g?Rg ?gder Dtd. 2026-04-
OLD
22705/202604.04.2026 §¥5;2026 P.K.LENKA voo 3 ggder btd. 2026-03-
OLD
22706/2026|04.04.2026 Z§2¥§626 S.BARIK ES?RE gzder Dtd. 2026-02-
22707/202604.04.2026 ?§§?5§526 G JAYASINGH COURT |apaer prd- 2026-03-
22708/2026|04.04.2026 Z§g¥§526 P.K.BARIK COURT ?gder Dtd. 2026-04-
22709/2026 04.04.2026 §§2235025 P.K.BARIK COURT gider ptd. 2026-03-
22710/2026 04.04.2026 38232626 J C BARAL COURT |oraer prd 2026-03-
22711/2026[04.04.2026 2?8;2025 T.BAG ES?RZ ggder Dtd. 2026-03-
22712/202604.04.2026 §§g¥§626 S.K.SARANGI COouRT 2gder Dtd. 2026-04-




CRLMC- COURT [Order Dtd. 2026-04-
22713/2026(04.04.2026 | ;o0 o |P.K.DAS o, € loa
COURT
22714/2026 |04.04.2026 |ChEMC- P.K.MOHANTY No. 2 |Order Dtd. 2026-04-
5280/2025 13
OLD
] CRLMC- COURT Order Dtd. 2026-04- |CRIMINAL
22715/2026(04.04.2026 |50 . |P.K.JENA vo. 6 lat s
] CRLMC- COURT |Order Dtd. 2026-03-
22716/2026(04.04.2026 975/2026 R.K.MAHABHOI No. & 130
] CRLMC- COURT |Order Dtd. 2026-03-
22717/2026(04.04.2026 | >0 . |A.K.BEHERA wo. 6130
] CRLMC- COURT |order Dtd. 2026-03-
22718/2026(04.04.2026 |70 o |M.R.SAHOO vo. 631
| CRLMC- COURT Order Dtd. 2026-03-
22719/2026(04.04.2026 |00 o0, |D.K.BEHERA o €130
| CRLMA- COURT Order Dtd. 2026-03-
22720/2026(04.04.2026 |, 000 S.PRADHAN ro. 631
| CRLMC- COURT Order Dtd. 2026-03-
22721/2026(04.04.2026 |0~ |P.K.MISHRA o, |30
| CRLMC- COURT |order Dtd. 2026-04-
22722/2026(04.04.2026 | g0, o |P.K.MOHANTY wo. 6|20
| CRLMC- COURT |order Dtd. 2026-04-
22723/2026(04.04.2026  |g o0 o |P.K.SABAT o, 6 laz
CRLMC- COURT |[Order Dtd. 2026-04-
22724/2026(04.04.2026 |50 o |S.SAHOO o, 6 le
] CRLMC- COURT Order Dtd. 2026-04-
22725/2026(04.04.2026 |;oo o0 o |N.R.BEHERA o, 6 loa
| CRLMC- COURT |order Dtd. 2026-04-
22726/2026(04.04.2026 | ;oo o0 o |N.R.BEHERA o, € loa
COURT
22727/2026(04.04.2026 |CE” R.CH.ROUT No. p [0rder Dtd. 99399-12-
459/2026 31
OLD
COURT
22728/2026 04.04.2026 |CHE” G.JAYASINGH No. p [0rder Dtd. 2026-03-
467/2026 30
OLD
COURT
cMP- Order Dtd. 2026-03- |[WRIT
22729/2026(04.04.2026 |-, o700, |A.MOHANTY NO. 2|55 R ANCH-8
OLD
COURT
22730/2026(04.04.2026 |CE” S.S.JENA No. p [0rder Dtd. 9999-12-
419/2026 31
OLD
COURT
22731/2026(04.04.2026 |F20” A.K.PANDA No. 2 |Order Dtd. 2026-03-
130/2026 30
OLD
COURT
22732/2026(04.04.2026 |F29” A.K.PANDA No. p |Order Dtd. 2026-03-
132/2026 30
OLD
COURT
22733/2026(04.04.2026 |F29” A.K.PANDA No. p [0rder Dtd. 2026-03-
136/2026 30
OLD
[22734/2026[04.04.2026  [FAO- D.BISWAL [COURT [Order Dtd. 2026-03-




144/2026 NO. 2 |30
OLD
COURT
22735/2026 04.04.2026 |ChMCo J . SAHOO No.  |Order Dtd. 2026-04-
3978/2025 06
OLD
COURT
22736/2026 |04.04.2026 |CchpMCo J.SAHOO No. 2 |Order Dtd. 2026-04-
3990/2025 06
OLD
COURT
22737/2026 04.04.2026 |CONTC~ G.D.MALLICK No. p |Order Dtd. 2026-03-
180/2026 26
OLD
COURT
22738/2026 (04.04.2026 | CONTC~ G.D.MALLICK No.  |Order Dtd. 2026-03-
179/2026 26
OLD
COURT
22739/2026(04.04.2026 |CET S.BISWAL No. p |Order Dtd. 9999-12-
546/2026 31
OLD
CONTC- COURT |0rder Dtd. 9999-12-
22740/2026(04.04.2026 50500 |A.DAS o s
COURT
22741/2026 |04.04.2026 |ChEMCo J . SAHOO No. p [0rder Dtd. 2026-04-
3981/2025 06
OLD
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
22742/2026(04.04.2026 |7 (07 |P K DAS NO. 2 |77 R
OLD
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22743/2026(04.04.2026 |5 (07 [P K DAS No. 2 |37 o cH_g
OLD
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
22744/2026(04.04.2026 |7 (0" (|P K DAS NO. 2 |77 N NCHg
OLD
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22745/2026(04.04.2026 701" |P K DAS No. 2 |37 o CHog
OLD
COURT
22779/2026 04.04.2026 |ChEMP- M.R.BARIK No. p [0rder Dtd. 2026-03-
228/2026 31
OLD
CRLMP- COURT |Order Dtd. 2026-04-
22780/2026(04.04.2026 ;50 |H.K.MOHANTA co s o
CRLMP- COURT |Order Dtd. 2026-03-
22781/2026(04.04.2026 |So2U0C M. MOHANTY co e s
COURT
CRLREV- Order Dtd. 2026-05-
22782/2026(04.04.2026 | ;250 |a.K.ROUT TS. >
COURT
CRP- Order Dtd. 2026-03- |CIVIL
22783/2026(04.04.2026 |20 o |K.SAHOO TS. o e Ton
] CRLA- COURT |Order Dtd. 2026-03- |CRIMINAL
22785/2026(04.04.2026 [0 |J. SAHOO e emar
[22786/2026[04.04.2026  [cMP- D.P.RAYCHOUDHURY [COURT [Order Dtd. 2026-03-




1467/2026 NO. 7 (30
COURT
22787/2026(04.04.2026 |CHE” K . MOHANTY No. p |Order Dtd. 9999-12-
520/2026 31
OLD
COURT
22788/2026 (04.04.2026 |CE” J.C.BARAL No. 2 |Order Dtd. 2026-03-
413/2026 31
OLD
COURT
22789/2026(04.04.2026 |ChE” A.MOHANTY No. p |Order Dtd. 2026-03-
426/2026 30
OLD
COURT
CMP- Order Dtd. 9999-12- WRIT
22790/2026|04.04.2026 117/2026 R.K.MALLICK NO. 2 31 BRANCH-3
OLD
COURT
22792/202604.04.2026 |NE(C)- S K PARIDA No.  |Order Dtd. 2026-03-
1588/2025 31
OLD
COURT
22793/202604.04.2026 |VE(C)- R PRADHAN No. p |Order Dtd. 2026-03-
1588/2025 31
OLD
COURT
22794/2026(04.04.2026 |NE(C)- K SAHOO No. p Order Dtd. 2026-03-
1588/2025 31
OLD
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
22795/2026(04.04.2026 g0 (50> T BAG NO. 2 |50 N NCHLS
OLD
COURT
WP (C) - Order Dtd. 2026-03-
22796/202604.04.2026 27953/2024 M R ROUTRAY NO. 2 31
OLD
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22797/2026(04.04.2026 |3 3" o |s NAYAK No. 2 3¢ R ANCH ]
OLD
COURT
22798/202604.04.2026 |NE(C)- T. K. NAYAK No.  |Order Dtd. 9999-12-
9787/2026 31
OLD
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22799/2026(04.04.2026 01507 M K PATI NO. 2 0% o CHog
OLD
COURT
22800/2026(04.04.2026 |"E(C)- S. MOHAPATRA No. p |Order Dtd. 2026-03-
9789/2026 31
OLD
WRIT
COURT
WP (C) - Order Dtd. 2026-03- |BRANCH
22801/2026(04.04.2026 |3-(o1" IS DAS ggb 258 DTvISTON
BENCH-3)
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22802/2026(04.04.2026 g0 > |P. K. JENA NO. 2 2% R
OLD
WRIT
COURT
WP (C) - Order Dtd. 2026-03- |BRANCH
22803/2026(04.04.2026 |o-1)° M. K. RATH ggb 207 s
BENCH-2)
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22804/2026(04.04.2026 | 1007 IS K RTH ggb 258 o CH 3




COURT

WP (C) - Order Dtd. 9999-12- WRIT
22805/2026(04.04.2026 0217 |7, K. NAYAK c.o. [wo. 237 o CHo 6
OLD
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
22806/2026(04.04.2026 710" ls k RaTH c.o. |wo. 23 o NCHLS
OLD
COURT
22807/202604.04.2026 |NE(C)- T. K. NAYAK c.o. |no. p Order Dtd. 93999-12-
9818/2026 31
OLD
COURT
WP (C) - Order Dtd. 2026-03- WRIT
22808/2026(04.04.2026 745" |s K RATH c.o. |wo. 2[5 o CHLS
OLD
WRIT
COURT
WP (C) - Order Dtd. 2026-03- |BRANCH
22809/2026(04.04.2026 |, -0 o |S. MOHARANA c.o. gib 2| s,
BENCH-2)
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
22810/202604.04.2026 1245 ls K RATH c.o. |wo. 23 o CHLS
OLD
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
22811/2026(04.04.2026 |/ 00° IS K RATH c.o. mo. 2 (3¢ N NCHLS
OLD
COURT
22813/202604.04.2026 |NELC)- R. MALLICK c.o. |no. p Order Dtd. 2026-03-
9877/2026 31
OLD
COURT
WP (C) - Order Dtd. 2026-03— |[WRIT
22814/2026(04.04.2026 |¢=(0° o |s. R. SETHI c.o. |wo. 2|37 o cH_g
OLD
WP (C) - COURT |Order Dtd. 2025-12-
22815/2026(04.04.2026 |3/ 107 |, K. MISHRA c.o. [N 0T
WP (C) - COURT |Order Dtd. 2026-03-
22816/2026(04.04.2026 g2 |7 |R.K. NAYAK c.o.  [2URE T
WP (C) - COURT |0rder Dtd. 2026-03— |[WRIT
22817/2026(04.04.2026 |50 Z) " M. BISWAL c.o.  [oURC oY R ANCH ]
| WP (C) - COURT lOrder Dtd. 2026-03- |WRIT
22818/2026104.04.2026 8892/2026 B. K. MOHARANA C.O. NO. 6 130 BRANCH-7
WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
22819/2026(04.04.2026 oo o=)” K. K. RATH c.o. [0 o cHog
WP (C) - COURT |0rder Dtd. 2026-03— |[WRIT
22820/2026(04.04.2026 |go¢)° o ls. K. BISWAL c.o.  [ORE T o NCH 3
ABLAPL- Order Dtd. 2026-03-
22524/202604.04.2026 1857/2026 KULDEEP MOHANTY GENERAL 30 BATIL-2
WP (C) - DINESH KUMAR Petition With
22525/2026(04.04.2026 |50 D GENERAL Leon
WP (C) - SIPRA SUMAN Order Dtd. 2026-03-
22526/2026(04.04.2026 |3 o0) T I GENERAL o




22527/2026|04.04.2026 Tg;ig;6 SAMBIT PANIGRAHI |GENERAL Entire Brief
BLAPL- Order Dtd. 2026-02-
22528/2026|04.04.2026 3305/2024 JAYADEV BHOI GENERAL o5
CRLMC- Order Dtd. 2026-03-
22529/202604.04.2026 857/2026 JAWAHARLAL NAYAK |GENERAL 31
WP (C) - Order Dtd. 2026-03- |[WRIT
22530/2026|04.04.2026 1134/2026 JAYADEV BHOI GENERAL 31 BRANCH-1
BLAPL- HIMANSHU BHUSAN Order Dtd. 2026-03-
22531/2026(04.04.2026 [, 00 S0 [T GENERAL 3
CMP- HIMANSHU BHUSAN Order Dtd. 2026-03-
22532/2026(04.04.2026 | ci0"o 000 |hay GENERAL oe
22533/2026(04.04.2026 |27 NAREN KUMAR SAHOO |GENERAL Final Order WRIT
. . 2686/2023 APPEAL
CRLMC- Order Dtd. 2013-12-
22534/2026|04.04.2026 216/2013 JAGADIP SAHOO GENERAL 16
CMP- Order Dtd. 2026-03-
22535/2026|04.04.2026 276/2026 KISHORE KEDIA GENERAL 07
WP (C) - Order Dtd. 2026-03- |[WRIT
22536/2026|04.04.2026 5490/2026 MANAS PATI GENERAL 31 BRANCH-3
WP (C) - MANAS RANJAN Order Dtd. 2026-03- [WRIT
22537/2026 (04.04.2026 [, 150 00000l 000 GENERAL " R ANCH-]
WPC (OAC) - Order Dtd. 2021-10-
22539/2026|04.04.2026 3865/2000 MANOJ KUMAR RANA |GENERAL 05 OA Branch
WP (C) - Order Dtd. 2019-08- |[WRIT
22540/2026104.04.2026 4571/2019 JAYADEV BHOTI GENERAL 01 BRANCH-2
CONTC- MANAS RANJAN Order Dtd. 2026-03-
22544/2026(04.04.2026 |77, 0 o | o0 GENERAL 31
WP (C) - Order Dtd. 2026-03- |[WRIT
22547/2026104.04.2026 28764/2025 SIDDHARTH SAHU GENERAL 31 BRANCH-1
CONTC- MANAS RANJAN Order Dtd. 2026-03-
22548/2026(04.04.2026 |75 o |00 GENERAL "
CONTC- MANAS RANJAN Order Dtd. 2026-03-
22549/2026 (04.04.2026  |77,0°0 o | o0 GENERAL "
CONTC- MANAS RANJAN Order Dtd. 2026-03-
22550/2026 (04.04.2026 | 775070 o | o o0 GENERAL i
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH
22553/2026|04.04.2026 22397/2018 MANOJ KUMAR RANA |GENERAL 20 (DIVISION
BENCH-2)
CRLMC- ; CRIMINAL
22669/2026|04.04.2026 5539/2023 RAKESH KUMAR DAS |GENERAL Entire Document MISC
WP (C) - Order Dtd. 2024-03- |WRIT
22784/202604.04.2026 6278/2024 MANOJ KUMAR RANA |GENERAL 27 BRANCH-2
[22791/2026[04.04.2026 [wp(C) - B K DAS GENERAL | lorder Dtd. 2026-02- [WRIT




14382/2025 18 BRANCH-8
WP (C) - RAJANIKANTA Order Dtd. 2026-03- |WRIT
22821/2026/04.04.2026 13827/2023 DESINAYAK GENERAL 05 BRANCH-1
CRLMC- Order Dtd. 2026-03-
22538/202604.04.2026 4063/2025 P K PATRA GENERAL 09
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
22543/2026(04.04.2026 95443/2025 J. C. BARAL GENERAL 30 (DIVISION
BENCH-1)
ABLAPL- Order Dtd. 2025-09-
22635/2026/04.04.2026 9900/2025 SUVENDU BARIK GENERAL 25
22678/2026104.04.2026 CRMC= N SWAIN GENERAL PetitionAnnexure
VR 108/1994 ure,
22679/2026|04.04.2026 CRMC= N SWAIN GENERAL PetitionAnnexure
. . 108/1994 !
22746/2026|04.04.2026 |cREMPT JADUNATH PRADHAN |GENERAL Order Dtd. 2026-03-
61/2026 31
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH
22747/2026|04.04.2026 418972026 M. R. SAHOO GENERAL 25 (DIVISION
BENCH-23)
WP (C) - Order Dtd. 2026-02-
22748/202604.04.2026 2417772025 M. R. SAHOO GENERAL 25
WP (C) - Order Dtd. 2026-02- |WRIT
22749/2026|04.04.2026 2417472025 M. R. SAHOO GENERAL 25 BRANCH-2
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH
22750/2026/04.04.2026 29632/2025 M. R. SAHOO GENERAL o5 (DIVISION
BENCH-1)
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH
22751/2026|04.04.2026 20632/2025 M. R. SAHOO GENERAL 25 (DIVISION
BENCH-1)
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
22752/2026104.04.2026 29632/2025 M. R. SAHOO GENERAL 30 (DIVISION
BENCH-1)
ABLAPL- Order Dtd. 2026-03-
22753/202604.04.2026 1362/2026 S. CHOUDHURY GENERAL 31 BAIL-1
CONTC- Order Dtd. 2026-03-
22754/2026(04.04.2026 1052/2026 A. MOHANTY GENERAL 30 CONTEMPT
ABLAPL- Order Dtd. 2026-03-
22755/2026104.04.2026 12654/2025 R. K. DEHURY GENERAL 31
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
22756/202604.04.2026 9431/2026 PRAVAT BEHERA GENERAL 15 (DIVISION

BENCH-1)




oJc-

22757/2026|04.04.2026 2650/1983 B R SENAPATI GENERAL PetitionAnnexure,
22758/2026(04.04.2026 |12 {900 |g % paRTDA GENERAL Order Ded. 202111~
22759/2026|04.04.2026 ?géii;2009 K DAS GENERAL 8Zder btd. 2010-01-
22760/2026(04.04.2026 §§g¥35017 S R TRIPATHY GENERAL ?Zder btd. 2019-11- ;?égINAL
22761/2026(04.04.2026 101017 lu R sAHOO GENERAL Order Dtd. 2026-0z- WRIT
22762/2026(04.04.2026 ?iéi;;zozz P K MALLICK GENERAL gzder btd. 2022-08- gii;CH_l
22763/2026|04.04.2026 255£8?§)_ P K MALLICK GENERAL ggder btd. 2022-07- 155 Branch
22764/2026 04.04.2026 :§§¥§524 P K MISHRA GENERAL 2§der Ptd. 2025-10- ﬁ?égINAL
22765/2026 [04.04.2026 ?ﬁg?52516 P K MISHRA GENERAL 2gder btd. 2016-04-
22766/2026(04.04.2026 |50 1707 M R SAHOO GENERAL Order Drd. 2026-02- R e
22767/2026|04.04.2026 §§2255006 P R SWAIN GENERAL ?giiiigigﬁ,iggz;gié,
22768/2026(04.04.2026 25§8>5024 M K MOHANTY GENERAL ?giiiigiiﬁ,igig;gi;, gii;CH_l
22769/202604.04.2026 gg§§>5026 P K DAS GENERAL gzder Dtd. 2026-05- giiECH-s
22770/2026 |04.04.2026 522;2026 D BISWAL GENERAL ggder btd. 2026-03-
22771/202604.04.2026 ?23252626 B K DAS GENERAL gider Dtd. 2026-03-
22772/2026|04.04.2026 ????52626 B K DAS GENERAL gfder ptd. 2026-03-
22773/2026|04.04.2026 2?52/2024 A K MISHRA GENERAL 2Zder btd. 2026-03-
22774/2026 |04.04.2026 |HVEC s BIswAL GENERAL Order Drd. 2026704
22775/2026 |04.04.2026 25531;2025 P K MISHRA GENERAL ggder ptd. 2026-03- gii;CH_z
22776/2026|04.04.2026 ?gég;;2025 P K MISHRA GENERAL ggder btd. 2026-03- g?iECH—S




22777/202604.04.2026 Vgég;;zo% P K MISHRA GENERAL gﬁder btd. 2026-03-
22778/2026 |04.04.2026 171717 l6 mour CENERAL Order Dtd. 2025-05- [WRIT
22812/2026(04.04.2026 |C0C7 o [IDERR KOMAR GENERAL Qrder Drd. 2026703
22822/2026(04.04.2026 g?%ow H K BHOL GENERAL gggziiié,igii;gi; gég;zﬁ
22823/2026(04.04.2026 |07 |B K DAS GENERAL Order Dtd. 2026-02- |CRIMINAL
22824/2026(04.04.2026 (231\742;2026 S B UDGATA GENERAL gl;der ptd. 2026-03-
22825/2026 |04.04.2026 (2:5?(;1(/:;025 A K JATI GENERAL ?gder Dtd. 2026-03-
22826/2026 04.04.2026 25821;2025 M K JENA GENERAL %der Ptd. 2026-03-

N I C (Software Team)



